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Postal Services in Rural Areas
*644. Shri Sanganna: Will the

Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that Runner 
System in the rural areas will be 
replaced by mail motor service;

(b) if so, from what date; and
(c) which areas of the country will 

be taken first?
The Minister of Transport and Com

munications (Shri S. K. Patil): (a) It
is the accepted policy of the P. & T. 
Department to arrange for the trans
port o f mail on the existing foot lines 
by motor vehicles or any other suit
able means of conveyance wherever 
such facilities are available and the 
procedure is economical.

(b) This policy has been pursued 
for the last several years and foot 
lines are being converted into mail 
motor lines as and when found prac
ticable.

(c ) wherever public motor vehicles 
ply on the routes to convenient tim
ings and the same can be utilised with 
advantage on an economical basis.

Shri ftangaama: Are the Govern
ment aware that in the rural post 
offices there are no postmen with the 
result that the letters sent to these 
post offices are not at all delivered 
to the addressees?

Shri S. K. Patil: It is not so. The
usual methods are followed and with
in a reasonable distance that is laid 
down, if a letter has got to be con
veyed, letters are coveyed.

Shri Jadhav: May I know whether 
the benefit of the mail motor service 
will be extended to the gram pan- 
chayat villages which are in the 
neighbourhood of the regular motor 
services?

Shri S. K. Patil: There i6 a regular
programme as to how these foot lines 
have to be replaced by motor or other 
methods and actually that programe 
is followed.

Shri Tangamani: From the state
ment we find that the Government 
has been adopting this policy for 
several years of making use of public 
motor vehicles wherever it is possible. 
Where these villages are not acces
sible by public vehicles like motor 
buses, may I know whether scooter 
services will be made use of?

Shri S. K. Patil: Yes. In fact, they 
are made use of wherever possible.

Shri Sanganna: By what time will 
the scheme be extended to the whole 
country?

Shri S. K. Patti: It is very diffi
cult for me to say—there are 5,70,000 
villages in this country—how the last 
village has to be approached. There 
is a programme. It is part o f the 
Second Plan.

Servey Stall on Railway
*645. Shri Vajpayee: Will the

Minister of Railways be pleased to 
state:

(a) the scales of pay sanctioned for 
the “Survey” staff recruited for the 
surveys in connection with the 
Second Five Year Plan;
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(b) whether the scale* are in ope
ration in all the railways, including 
the Central Hallways; and

•(c) il^not, the reasons thereof?
The Depnty Minister of Railways 

(Shri iBhahnawaz Khan): (a) The
scales of pay subject to adequate 
qualifications are as follows:—

(i) Junior S trveyor# - R s. 15 0 2 2 S
(ii) Senior S u rveyor* - R*. 300-300 St

260-350

(til) H ead  Su rveyo rs - R s. 260-3 ,'o  & 
300-400

(b) and (c) Generally—Yes, pro
vided they have the necessary expe
rience The Junior and Senior Sur
veyors recruited on the Central Rail
way did not possess the requisite 
experience and were, therefore, given 
lower scales.

Shri Vajpayee: May I know if it
is a fact that on the Central Railway, 
Surveyors who have completed more 
than 10 years service are still tem
porary and not made permanent9

Shri Shahnawaz Khan: That is
an aspect which we will look into

Shri Ranga: For how many years
have they been looking into these 
matters; people who have put in 10 
or 15 years of service still kept 
temporary?

Shri Shahnawaz Khan: Railway is
not the only Ministry which is guilty

Shri Vajpayee: Is it not a fact
that on the Western. Southern and 
South Eastern Railway, the Surveyors 
cadre has been merged into the cadre 
of the A.I Ws. and I.W Os.? Why has 
that not been dione in the Central 
Railway?

Shri Shahnawaz Khan: There was
no separate recruitment made on the 
other Railways. The only Railway 
on which special recruitment of 
Surveyors was made is the Central 
Railway. In the other Railways, the 
services oi  the existing staff were 
utilised for carrying out this work

Investment in State Transport 
Undertakings

*4-
Sardar Iqbal Singh:
Shri Kama ran:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that the 
Railway Board has invested m State 
Transport Undertakings;

(b) if so, on what conditions; ,
(c) the total amount invested in 

each State so far; and
(d) the rate of dividends earned by 

the Railways on their investment for 
the last five years, year-wi.e9

The Deputy Minister of Railways 
(Shri S V. Ramaswamy): (a) Yes,
Sir.

(b) to (d) A  statement is laid on 
the Table of the Lok Sabha. [See 
Appendix III, annexure No. 65]

Sardar Iqbal Singh: May I know
whether these profits have been 
actually credited to the Railway 
department?

Shri S V. Ramaswamy: The
returns have been given in the 
tabular form. It is presumed that the 
moneys have been credited.

Sardar Iqbal Singh: My contention
is that the profits are declared, but 
they are not actually credited to the 
Railway department account. May I 
know whether these are actually 
credited or not9

Shri S. V. Ramaswamy: I would
require notice

Shri Tangamani: From the state
ment, I find that there are eight road 
transport corporations functioning 
with the collaboration of the Rail
way Board May I know whether 
there is a proposal to start similar 
road transport corporations in the 
Madras State9

Shri S. V. Ramaswamy: As far as
I could see, there is nothing with 
regard to Madras
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